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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, DELHI

EXECUTION APPLICATION NO. 43 OF 2024
IN
ORIGINAL APPLICATION NO. 111 OF 2018

IN THE MATTER OF

Kachehh Camel Breeders Association ...APPLICANT
VERSUS
MoltIF&CC & ORS. ...RESPONDENTS

INDEX FOR ADDITIONAL AFFIDAVIT ON BEHALF OF
RESPONDENT NO. 2 - STATE OF GUJARAT AND RESPONDENT
NO. 4 - FOREST AND ENVIRONMENT DEPARTMENT.

Sr. " Particulars ‘Annexures Page
No. E . Nos.
B ey - —
1. |Index - ‘ ‘
2. | Affidavit -in- Reply - | |
3. | Communication letter dated A 1
06.04.2026 issued by Range Forest' (COLLY) | ‘{
Officer, Bachau to DCF \ |

Filed Through,

Parth H. Bhatt, Advocate
For Respondent No. 2 & 4




BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, DELHI

%
SR NO.. 221317 20EXECUTION APPLICATION NO. 43 OF 2024

A

JAYVIRSINI D. JADEJA
NOTARY

GOVT OF INDIA ORIGINAL APPLICATION NO. 111 OF 2018

IN

IN THE MATTER OF
Kachchh Camel Breeders Association ...APPLICANT
VERSUS
MOoEF&CC & ORS. ...RESPONDENTS

ADDITIONAL AFFIDAVIT ON BEHALF OF RESPONDENT NO. 2 -
STATE OF GUJARAT AND RESPONDENT NO. 4 - FOREST AND

ENVIRONMENT DEPARTMENT.

I, Dr. Dheeraj Mittal, age - 42 years, serving as Conservator of Forest
— Kachchh Circle, being authorized signatory and representative of
State of Gujarat and Forest and Environment Department having
communication address at Office of Conservator of Forests, Kachchh
Circle, Near Moms School, Bhuj, Gujarat — 370001 do hereby

solemnly state on oath and submit that:-

1. I state and submit that I have read and understood the contents
of present application, affidavit in replies and rejoinder filed by
the concerned parties and order passed by this Hon’ble
Tribunal. I am competent to swear this affidavit as [ am well

acquainted with the facts of the case and the issues raised by

o the Applicant. »
/{?‘m\ \W '
/ ‘:‘.’J}:-”‘ * Consérvator of Forest
s O Kachchh Circle, Bhuj
\ 1.5 APR 20
A\
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A2 The captioned Execution Application is filed by Applicant
/;/ seeking compliance of Order dated 11.09.2019 passed in OA
’ 111/2018 as well as the Order dated 16.09.2020 passed in

Execution Application No. 12/2020 in OA No. 111/2018.

. The present affidavit is filed as a supplement to the affidavits

w

previously submitted by the answering respondent, wherein a
compliance chart in respect of the directions issued by the
Hon’ble Tribunal has been set out. The said directions arise
from the Order dated 11.09.2019 passed in O.A. No. 111/2018,
as well as the Order dated 16.09.2020 passed in Execution
Application No. 12/2020 in O.A. No. 111/2018. The answering
respondent has already placed on record the following

compliance affidavits:

a. Affidavit dated 17.09.2025, available on record of the Hon’ble
Tribunal at pages 524 to 962.

b. Additional Affidavit dated 17.01.2026, available on record of

the Hon'ble Tribunal at pages 963 to 981.

4. This additional affidavit is filed by the answering respondent for
the limited purpose of placing on record the completion of
restoration of mangroves over an area of 96 hectares at Jangi
Village, Bhachau Taluka, District Kachchh.

_The answering department has carried out the work of

)]

restoration of mangroves during the period from 01.01.2026 to
09.03.2026 over 96 hectares of land owned by Deedayal Pandit

Trust, situated at Jangi Village, Bhachau Taluka, District
| o Arn ZUZD COn@torofFOmt
| Kachchh Circle, Bhuj
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; Kachchh. The mangrove plantations are completed and at

) present the maintenance of the said plantation is in progress.

Accordingly, vide a communication tdated 06.04.2026, the
Range Forest Officer, Bhachau has informed the completion of
mangrove restoration to Deputy Conservator of Forest -
Kachchh East. Copy of such internal communications dated
06.04.2026 are annexed and marked as ANNEXURE -
A(COLLY).

6. It is respectfully submitted that the answering respondent has

duly complied with all the directions issued by the Hon’ble

Tribunal.

7. The answering respondent craves leave to file further

submissions or material, if so, directed by this Hon’ble Tribunal.

8. This Hon’ble Tribunal may please to pass any Order as deem fit
and proper in the interest of justice. The answering Respondent
assures to abide by all or any directions that may be issued by

this Hon’ble Tribunal.

9. The contents of this affidavit are true and best of my knowledge

and belief.

Date - '6-04-202¢ L
Place - 6"‘:]_ \W‘E‘//

Deponent Conservator of Forest
P Kachchh Circle, Bhuj

Ao APR 2024
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4 VERIFICATION

I, Dr. Dheeraj Mittal, age - 42 years, serving as Conservator of
Forest — Kachchh Circle, being authorized signatory and
representative of State of Gujarat and Forest and Environment
Department having communication address at Office of
Conservator of Forests, Kachchh Circle, Near Moms School,
Bhuj, Gujarat - 370001 solemnly states that the contents of the
Affidavit are true and correct and best of my knowledge, nothing

stated therein is false and nothing material has been concealed
therefrom.

Date - 504~ 2024

Place - (3l—

&( >

> [

S e /

, Deponent Conservator of Forest
Kachchh Circle, Bhuj

NO

15 APR 202

NOT
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BEFORE 'THE HON'BLE NATIONAL GRIGEN T HIBUNAL,
PRINCIPAL BENCH, DELHI

f/)) EXECUTION APPLICATION NO, 43 OF 2024
_./’V IN
ORIGINAL APPLICATION NO, 111 OF 2018
IN THE MATTER OF
Kachchh Camel Breeders Association UAPPLICANY
VERSUS
MoEF&CC & ORS. L RILSPONDEN

AFFIDAVIT

I, Dr. Dheeray Mittal, age - 42 years, serving as Conservalor of Forest
_ Kachchh Circle, being authorized signatory and representative of
State of Gujarat and Foresl and nvironment Department having
communication address at Office of Conservator ol Forests, Kachehih
Circle, Near Moms School, Bhuj, CGujarat — 370001 solemnly stale ae

under:-

1 have pone through the Reply and | state that the reply js
drafted under my instruc tions, Contents and statements made
herein the above reply are true and correct to the best of my
knowledge and belief; and as per the datas nvatlable on the

record,

Solemnly affirmed on 1 day ol April 2026 nt 15 e ] {’u"’.l ahhy
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R/\N(}l; lglﬁ.;)? OFFICE

NORMAL RANGE BHACHAU
OPPO.CUSTOM CHECK POST, NEAR ANDHJAN
MANDAL, BHACHAU-KACHCHH

TELEPHONE-02837 224044 Gmail : rfobhachaunormal@gmail.com

CERTIFICATE OF WORK COMPLETION

This is to certify that, in the Jangi Round area under Bhachau Range, within the coastal creek area
(land under DPT), mangrove plantation work over an area of 96 hectares during the year 2025-26 has been
successfully completed. The said work was carrled out from 01/01/2026 to 09/03/2026. The block-wise KML of
the completed work is enclosed herewith. Further, maintenance work after mangrove plantation is currently
ongoing.

As the above detalls are correct, this work completion certificate is issued accordingly.

Range Forest Officer
Bhachau

! ;‘ a" ., Bhul-K ;Lch
e (4

Place: Bhachau
Date: 06/04/2026

¥ ro

S T
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RANG F1"Q(8u5() FFICE

NORMAL RANGE BHACHAU

Orro.CusSToOM CHECK POST, NEAR ANDHJAN
MANDAL, BHACHAU-KACHCHH

TELEPHONE-02837 224044
No.: APVY/56 /15/ 2026-27

Gmail : rfobbachaunormaly gmail com
Bhachau-Kutch Dyate: (6,04 21024
To.

Deputy Conservator of Forest
Kutch East Forest Division
Bhuj-Kutch

Subject: Submission of Work Completion Certificate - Mangrove Plantation of 9% Hz
at Jangi

Respected Sir,

With reference to the above subject, it is submitted that under Bhachau Range. land
of coastal creek area under Deendayal Port Trust (DPT) is located. Out of this area, mangrove plantation
work over 96 hectares at Jangi has been completed during the period from 01/01/2026 w (9052026

After completion, maintenance work of the plantation is currently ongoing.

The block-wise KML of the work site along with the work completion certificate
enclosed herewith for your kind information.

Enclosures: As above (KML and Centificate) @ ORES e (@
IR -P-Vansola)
e\

~ o
< s\ Range Forest Officer
- o
: "/:_ . /% | Bhachau Range
=N/
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